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cannot be distributed but can only be used to
enlarge this Board's activities.

Mr. Chairman, [ am confident thai these
suggestions would merit sympathetic co
aside ration at the hands of our Finance
Minister.

G p. M
SHRI GULAM NABI UNTOO

{Jammu and Kashmir): Mr. Vice-Chairman.
Sir, the Budget is alwavs a, reflection of
the economy of the couniry. We have to see
the Budget presented before us by the hon
Finance ffinister in the background of the
circumstances that our eountry is facing,
iu tin-background ol' two previous
aggressions on our borders and  other
natural aggressions in the form ol' drought and
rising prices as an- prevalent in  the ecuntry
and in these circomstances there could nol
have been any better compromise oi
alternative than what has been presented by
the lion. Finance Minister. Yet one cannot
escape noticing the rising prices iu tin-
country,  the challenge put forth by the
growing population, the grp of the Big
Business and the monopolist n- tendencies
developing m the country and these require a
new reorientation or rethinking about th'-
. economic policy o'  our country and I
feel that the secret of developing our economy,
if we want to give a new lead to our country, is
by coul rolling and nationalising the secret of
every woll-developed economy, that is. the
institution o' banking. 1 vroultl submit that
unless we take this step we will be failing iu
leading our country as the aspirations ol our
people demand and it' we overlook or ignore
that step we will have to produce the same
stritut gro or The same compromising Budget
as has been produced thns t.me.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN Y. You ¢an speak tomorrow.,
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CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

DtSTUJBANC'ES IN
CAICUTTAAND ALLAHABAD

SHRI BHUPESH GUPTA (West Bengal):
Sir, I call ihe al tention ol ihe Minister of
Home Allans to the disturbances iu Calcutta
and Allahabad.

THE MINISTER O#” HOME
AFFAIRS(SHRIY. B. CHAVANY:
Sir, I regret to inform the House 1 hat

communal incidents took place i Calcutta
and Allahabad last week. According to the
information  received from  the State
Government, the trouble 1a reported to have
started when the holi revellers indulged in
excesses on March 15th in Central Calcutia
area and Ihe situation took a serious tom
during the afternoon, following the
burling of a cracker at a. canning Stall' {>us.
Cases of stabbing and arson were also reported
from some areas of tlie Calcutta North
Division. On  March I6th  there was
recrudescence  of tension in certain areas
within  the jurisdiction of Beliaghata Police
Station ot thi' Noilh Division and Jorasanko
Police Si a I ion of ihe Central Division. A
Basti in Motilal Sen Lane was ai tack ed with
crackers and brickbats. The State
Government undertook prompt arid effective
action on tin' 15th itself. The police fired
tear gas shells and resorted to lathi charge at
anumber of places. Curfew was imposed in
four police Station areas and orders under
section NI Cr. P.C. were promulgated in nine
other areas. On the Kith, the police had to
open lire to disperse  a violent mob. Prompt
police action and extensive precautionary
measures had brought thi- situation vwoder
control.

The Prime Mimster paid a wisit to
Calcutta on the 17th and visited some of the
affected parts of the city. Sho
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met a large number of leading citizens
representing  different  parties  and
munities. She also made an appeal to the
citizens of Caleotta for the main tevauce of
communal harmony and peace. The Governor
of West Bengal had also been yisiiiog the
atfected areas of Calcutta almost every day
and has bad talks with the representatives of
different .sections of the people of Calcutta in
an effort to restore normalcy.

<om-

Upto March 17, 1968, 13 cases were
registered in connection with the disturbances.
"] 12 persons have been arrested in this
connection. In addition 238 preventive arrests
have been made. Casuvalties reported BO far
are 3 dead arid 32 injured. Curfew has bee i
partially lifted with effect from yesterday. but
strong police arrangements contiune to be
maintained.

In Allahabad, the incidents began on
March 16. 1968 ;is a result of colour throwing
of holi revellers on a Muslim. Cases of arson
and Biabbing were reported. Curfew was
immediately imposed in the affected areas.
Some cases of arson and stabbing wen'
reported on March .17 also. A meeting of
responsible citizens of the city was held on
March 17 to appeal to citizenB to maintain
peace. The curfew has been relaxed now-.
Three persons are reported to haw-died in
these disturbances. The authorities have
arrested 500 persons for their anti-social act
1vit 1es.

1 had made a personal appeal to all Chief
Ministers of States to take strong measures
against clements responsible for creating
communal tension. 1 have suggested recourse
to tlie provisions of
tlie Indian Police Act 1861, or the
comparable State law on the. subject.
wherennder additional police forces can be
quartered 1n affected localities and the "tost of
such police recovered
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from the residents of such localities. 1 have
further advised them that in States where a
satisfactory law on the subject 1s available, the
imposition of collective fines should also be
seriously considered. | hope prompt and
energetic action by State Governments and the
efforts of all right-thinking citizens of this
country to maintain communal harmony and
1solate the muschievous elements will have
salutary effect.

SHRi BHUPESH GUPTA (West Bengal):
Mr. Vice-Chairman, this statement, [ must say.
is a stereotyped one. Let me say that I was in
Calcut ta for the last four days and 1 had the
opportunity of going round the city including
the area where Hindu com-munalists gathered
and wanted to attack certain areas inhabited by
the minority community. I went there along
with the leaders of the United Front including
Mr. Alov Mukhegee and others. I do not say
how we were subjected to all kinds of abuses
by those elements. Some of us were even
assaulted and the slogan was, we do not want
United Front, we do not want Communists and
so on, clearly indicating that thev had
something vp 10 their sleeves. Now, as far as
the statement is concerned, it is very very
unsatisfactory. We do not get any indication as
to what has happened to our suggestion to the
Prime Minister on Sunday. A delegation of the
United Front headed by Mr. Aoy Mukherjee
in. t the Prime Minister—I1 was present also—
and we made a suggestion that the army
should be. brought out to patrol the streets,
especially the affected areas and that very
effective action should be ti km against
hooligan elements. antisocial elements. and
more arrests should take place; and also
protection should be given to the minority
cornrmunity members in the areas where they
live. instead of getting them out of their areas
and shifting them somewhere.
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[Shri Bhupesh Gupia]

Xow, Mi'. Vice-Chairman, ou tlie 14th this
tiling started and it continved for four dayvs.
Under the United Front Government we
called out tlie Army and suppressed it within
six hours. We asked the Prime Minister how it
was that the rioting was continuing tor four
davs. It started on. Thursday and went on
during Friday. Saturday and Sundayv. Even
now the situation is nol normal. There is up
explanation, abou™ this in the statement nor 1s
there an attempt to understand this thing. |
agree that there was no communal tension in
the city as a whole; it goes to the credit of my
city. Even in the atfected areas there is no
such tension among the common people. The
communal elements failed to rouse their fenzy
and this was a wvery very hopetul sign.
Therefore I agree that tlie people were not at
all roused: even people who were vulnerable
to this kind of propaganda were not roused
but that made the goonda elements and the
anti-social elements more desperate and they
started organising. After they came 1Yomtluit
area, they thought well, why nol al any bast
of the minor *v community? But then we
found arrests were very few. In the first four
davs only 108 persons were arrested. It is a
strange thing. As we went there we saw thev
were abusing us; they were showing their
weapons from outside the area and everybody
knew who I hey were. They could be
identified. In feci. I have got the names of
those
I...pie here. Quito a good many of
i hem well. please do not misunderstand
me—belonged to Mr. Asoke Sen's group in
that area.

THE VICE-CHAIRMAN (SHRI AKBAR
ALl KHAN) No, No. You ask for

clarification.

SHRIBHUPESHGUPTA: Ab. Vic
Chairman, I am dealing with a situation.
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[ shall give the names. There was the
Congress...

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHANY: I am telling yon not to take the
names but to ask for clarification. He has
made a statement and vou can ask’  for
clarification.

SHRI BHUPESH GUPTA: This is a
cifficult sitvation; do von want us to
say something oi’ not or do you want us to talk
in the. air? I say this can be cleared; I have got
the pames and it you like I can give them.
They were known people, very well known
people. People were telling me, Mr. Bhupesh
Gupta, here 15 so and so, here is that
gentleman standing in front and so ou. And
then: were of course some USS and Jana
Sangh elements also; that you can understand
from the slogans.

Firstdl'all. arrests did not take place. Mr.
Vice-Chairman, this is a very serious matter.
When we give a call for a general strike
immediately 500 to 600 what they call anti-
social elements are arrested but here Jor four
days rioting was going on i small scale. They
were trving to create tension in the different
areis but still the arrests made were only 108,
When we went there we saw them standing in
front of us. p-dice watching. I must say in the
Bhawam Datta area. This was pointed out to
the Primne Minister. I understand that, afier she
had left, some move arrests had taken place.
but it remains to be explained why only 108
arrests took place during the first, four days
when, m the case of a general strike, in a
mallei- of few hours 30!} to (=00 arrests take
place. It has to be explained. Then another
Eeal are ts this. We went to the Muslim .irea.
Muslims are not given protection in their own
houses. On the contrary the police officer is
asking tlie Mushims to go outside, removing
them and shifting them from these areas to
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various places. Well, what happened in
1947 when, rioting started 0 mdivid
ed Bengal, in tlie BeUaghata area?
Gandhiji said: "No, they shall be given
protection in their own homes. If wvou
do not give them that protection, I go
there.” He. went there and lived there
to give them protection. Now. tlie
police people are bragging. "We are
removing them." Here I have got a
telegram from the son of Sved Nausher
Ali. "Myself and father safe at father's
office.” Here is a letter from the son of
Sved Nausher Al saving that thev
have been removed to their office and
they are living there. I saw many people
being taken away by the police. Is that
how the minority community to be
protected? I should like to know it from
the hon. Minister. The?). preventive
arrests did not take place. Even in their
act, in their operation arrests were not
taking place. Houses should be search
ed. People should be arrested. Mr. Aloy
Mukherjee was virtu ally manhandled by
the police officers and he was given a
punch. Mr. Niranjan Sen Gupta and
Mr. Biswanath Mukherjee, both Minis
ters of the United Froot, came and sad
this kind of thing. I do not know why
they did it, but they did not assault
me. Some others were assavlted. Police
took no action. I saw it with my own
eves. You can understand, when the
police behave in tlis manner, what thev
are doing in other cases. I am not saying
that the police should have run amuk,
but thev should have found out who
these people were and what they were
doing. They should have picked up the
ring-leaders. They could have easily
done that. We entered that area deli
berately to ask them not to indulge n
rioting against the minonty community.
This is a very serious thing, I tell you,
Mr. Chavan. He advises us and seeks
co-operation. We and the entire United
Front went there. We said, Let us face
this things=-—--=---
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SHIM SH Ki:KHAN {Mvsore) Mr. Vice-
Chairman. is this a Calliug Attention motion
or a speech, Sir?

SHRI A. P. CHATTERIEE
Bengal): Now, it is a serious matter.

SHRI SHER KHAN: We are sitting here.

SHRI BHUPESH GUPTA: Yon gel up
whenever questions are being asked. After 1
fimsh, vou ask it.  [Tuterruptions)
Classification is not question. The hon
Minister does not say anything about it
{Interruptions) I cannot understand why I am
being disturbed. You do not like this thing to
be heard. If you do not then [ will say more on
this. You have to hear this thing. Rioting takes
place to the shame of our people . . .

SHRI M.M. DHARIA (Maharashira): It is
too much to say "You have to hear such
things" and all that. I just cannot understand
it. Mr. Bhupesh Gupta must know his limita-
tions. This is a Calling Attention motion. I
have observed the time. The time that was
taken by the hon. Minister was hardly four
minutes and Mr. Bhupesh Gupta has been
speaking for ten minutes.

SHRI BHUPESH GUPTA: It is all right.
SHRI M.M. DHARIA: 1 would like to

know it. Mr. Vice-Chiarman, I am on a point
of order.

THE VICE-CHAIRMAN (SHR] AKBAR
ALI KHANY: What is your point of order?

SHRI BHUPESH GUPTA; When was it
decided that on a Calling Attention motion [
should stop after four minutes? Mr. Dharia, [
found, on a Calling Attention, went on to
speak for half an houvr.

SHRI M.M. DHARIA: When? @nter-
ruption) Mr. Vice-Chairman, I am not
hathered about it, but thei, he said: "You have
to listen to all these things."

{West
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SHRI BHUPESH GUPTA: Kindly
listen. You have to kindly listen.

THE VICE-CHARIMAN
AKBAR ALI KHANY. Be brief.

SHRI BHUPESH GUPTA:
understand it. If Mr. Dharia so feels. I shall
tell him 'please’ a hundred times. I do not
stand on prestige. "You have to listen” is
forceful English. That is all.

SHRIM M. DHARIA: Go on.

SHRI BHUPESH GUPTA: This is one
point. Action had not been taken, not that in
every place it was so bad, but in some
places it was really very bad. And then we
implored the Prime Minister to call out
your army.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHANY. You haw said that,

SHRI BHUPESH GUPTA: We are not
asking them to shoot them. We said that the
army should patrol the. streets. It has a
good psychological etfect. especially when
the police. we, find quite a large number of
them. are infected with the communal virus.
Nothing has been done.

Meuntion should have been made of the
presence some davs earlier of Mr.
Golwalkar. Five thousand volunteers
marched and paraded and many things are
said. Surprisingly enough Mr. Bijoy Singh
Nahar, a former Congress Minister, and Mr.
Nepal Rov, a former Congress M.L.A., were
closeted with Mr. Golwalkar at a secret
session. This everybody knows. They are
well known for Dandas ami other things—
these gentlemen. Therefore, we do not know
what passed between them and Mr.
Golwalkar, but it 15 quite clear that many
people feel that after Mr. Golwalkar visited
gome worthies of this type. things
developed there.

(SHRI

[RAJYA SABHA ]
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SHRI PN. SAPRU (Uttar Pra d.flh):
Mr. Golwalkar of the R.8.5.;

SHR]1 BHUPEH GUPTA: Guruji
Golwalkar of the R.8.8. There is no reference
whatsoever. Yet 3,000 volunteers with lathis
ami other things marched. There was a
demonstration. There was a slogan that the
United Front should be finished and " that.

SHRI SUNDAR SINGH BHANDARI
(Rajas han): By whom?

SHRI BHUPESH GUPTA: By
these people.

SHRI SUNDAR SINGH BHANDARI:
Where?

SHRI BHUPESH GUFTA: In
Calcutia,

SHRI SUNDAR SINGH BHANDARI:
Was it a procession;

SHRI BHUPESH GUPTA: Not
as a procession. You can realise it, If Mr.
Bhandan marches in the maidan with a lathi
on Saturday and if on Sunday he gives this
slogan, the lathi and the slogan have to be
connected. (frerruption®)

SHRI SUNDAR SINGH BHANDARI: 1
cannot understand you.

SHRI BHUPESH GUFTA: I am sure that
you will condemn this.

SHRJ SUNDAR SINGH BHANDARI:
What is the truth about tike whole thing?

SHRI BHUPESH GUPTA: You may
question vour friends there. They nearly
attacked me. You will not do it.

SHBEI SUN DA Ii SINGH BHANDARI:
I can understand it.

SHRI BHUPESH GUPTA; 1 can
understand your feelings. Mr. A joy
Mukherjee knows it.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN}) : There another persons.
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SHRI BHUPESH GUPTA: I will ask a few
more questions. Now, therefore, this is
another thing. It is not so simple as all that.
Political motivation is quite clear.

THE VICE-CHAIEMAN (SHR] AKBAR
ALI KHAN). Whatever it is. it 1s a Calling
Attention motion and not a debate. You have
asked clarifications. Now, let me ask ol hei
persons who are signatories to this.

SHRI BHUPESH GUPTA: Let me finish.
Now. with regard to Allahabad, it says:
“Central responsibility. Local authorities
unable check. Worsenng sitvation”. This is a
telegram  which I have received from
Allahabad only this moming. Now, since you
would not even allow me to speak on it, all I
can say is that in the West Bengal situation,
the people have shown magoificmt restraint
and the communal propaganda has not been
allowed to spread. Even in the affected
localities, the masses have not come out, It i1s
an affair of the goondas and professional
hooligans, who had been left there by the
Governoment. Therefore, 1 submit that the
army should have been called out imme-
diately in order to patrol the streets. Drastic
action should have been taken. The ringdead
rs and anti-social elements, no matter to
which community they belong and in this case
most of them would belong to the majority
community, should have been arresied.
including all communities. This should have
been done. Then, the Muslims should have
been given protection in the very area where
they live. instead of being asked to leave
those areas, which creates a very bad sitvation
altogether, uncertainty and insecu-ity on their
part.

Finally, the co-operation of the public
should have been sought in this matter. I think
the Government of West Bengal 1s
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standing on its prestige. The Commissioner of
Police and Shri Dharma Vira think that if the
array 1s called out, then it would be an
admission that the local authorities, the police
and the Governor have failed in their duty.
This 15 a wrong conception. We called thie
army at once in the United Front Government.
We never felt that by calling the army we
would be losing out prestige. On the contrary
it was appreciated by the people of Calcutta,
by members of both the majority anil the
minorty communities. Therefore, I say there
lias been a, gross failure ou the part of the
local authorities. They are making it a police
i1ssue. The police prestige and the prestige of
the local administration has been phved above
the requirements of the sitvation. Therefore, |
demand that these actions be taken and proper
investigation be made into the atfairs as to
how things could happen. For four days it
continved. The same thing with regard to
Allahabad, and we should like to know a little
bit about Shri Golwalkars speech. They
shovld tell us that. Mr. Vice-Chairman,
Shrimati Indira Gandhi went there and did
nothing. The whole thing is directed against
the Umted Front and the popular forces in
West Bengal. My friend, Mr. Dharia, will
please note these things.

THE VICE-CHAIEMAN (SHRI AKBAR
ALI KHAN): Mr. Chitta Basu. Ounly

clarification.

SHRI CHITTA BASU (West B 'ngal): Sir,
you should hear me. I will not take as long a
time as Mr. Bhupesh Gupta has taken, but
vou should also give me time to speak.

st TWATOAW (TET wEsT)
R SO A, Afan o fam
WY el 9T g W o e g
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SHRI M. P. SHUKLA (Uttar Pradesh): Mr.
Vice-Chairman, on a point of order. The
Chair is the custodian ol the rales of
procedure of the House and also the rights of
Members. Few Members etc one Member
should not take all the time as if Members
sitting here are only to hear them for nothing.
The rules provide tliat only clarificatory
questions should be asked and the Mimster
should replyv. If anvbody wants to make a
speech, then he should ask you for a debate
and that ample time should be given. Now
there is no time for this.

Wi vamoaw : e foaw @
wxe Ay

SHRI BHUPESH GUPTA: I agree that
you are the custodian of the House.

THE VICE-CHAIRMAN {SHRI AKBAR
ALI KHANY. As there are more than half a
dozen Members, I would request that only
points be put in so that he may clarify.
Otherwise it will be a debate, and I am sure
all of you will help me to carry on this work
according 1o procedure.
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SHRI CHITTA BASU: Sir, vou know the
Prime Minister had been to Calcutta and she
is reported to have remarked that we wake up
only when there is trouble. This is sufficient
indictment upon the administration in West
Bengal today. There was shameful communal
riot in the city which continued for four davs,
and the reports which I possess say that some
organised efforts on the part of some
communal forces, reactionary forces and some
political elements also were there behind the
sporadic incidents that were sparked off on a
particular day during the Holi. Now tlie ques-
tion comes that during these four days the
police did not take any preventive measures.
As has been correctly pointed out by Shri
Bhupesh Gupta .

THE VICE-CHAIERMAN (SHRI AKBAR
ALI KHAN): Why do vou
repeat what Mr. Bhupesh Gupta has said?

SHRI CHITTA BASU: [ am not repeating.
Only about IOO persons were arrested. But
every police station otficer knows who are the
bad elements., who are the anti-social ele-
ments, who are the trouble-makers, and they
possess the list of such kind of persons. But
no preventive arrests were made. No action
was taken fo prevent such type of ugly
incidents. Again I may say in this context,
having regard to all these things, there was no
preventive measure from the side of the
police, and these goonda elements. anti-social
elements and communal elements were doing
whatever they wanted to do during those tour
davs. Having regard to all these things. may [
know from the Home Minister— now [ come
to my questions—what
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were tlie actual preventive measures taken
by the administration there to prevent all
those things? That is number one. Number
two, may [ know whether there was any
intelligence report—he should hear me—
whether there was any intelligence report

THE VICE-CHAIRMAN {SHRI
AKBAR ALI KHANY He is
following.

SHRI BHUPESH GUPTA: How do you
know he is following? He is talking to
somebody. He cannot follow two things at
atime.

SHRI CHITTA BASU: May [ koow
whether there was any inielligence report?
What were these intelligence people doing
during these four day3 and previous to that?
Did the administration have any intelligence
report about the possibility of this kind of
ugly communal incidents? Again, may I
know from the Government whether there
was any dereliction of duty on the part of
certain  police officers? Because our
allegation is this that this type of communal
riot cannot take place unless there is
collusion ot conmvance of the adminis-
tration with certain elements who indulged
in this kind of dot. Again may [ know what
relief measures the Government has taken in
the matter of those riot victims and whether
the Government is prepared to institute a
probe in order to fix the responsibility for
this kind of communal riot taking place in
Calcutta? Again may I know what steps
other than the administrative ones have been
taken or are contemplated to be taken for
fighting the communal forces on the basis ol
popular co-operation?

These are the questions to which J want
to koow the answer from tht Home
Minister.
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SHRI NIREN GHOSH (West Bengal):
Now the Prime Minister is on record as
having stated publicly that these communal
disturbances in Calcutta are politically
motivated. That is what the Prime Minister
has said. This is an open statement. It is an
open public statement that has appeared in the
press. It is reported that the Prime Minister
has made some such report to the Congress
Party and it has appeared in today's paper. I
would like to know what are the political
forces behind it. how they prepared for it and
how it could happen. This 1s the first thing I
would like to know. Qur information I am
also giving as far as we know. A senior police
official has said that though it began with
Holi. that was a small aftair, but the moment
it happened . . . {Interruption.) Please do not
disturb me. A senior police official has said
that the number of persons imvolved in the
Holi incident with which the whole thing
started was very small, but the moment that
incident took place organised gangs came far
ocutnumbering them and they were trom the
majority community. This is the version of a
police official. Who are those organised
gangs? They know, the police officials.

SHRI P. C. MITRA (Bihar): Unmited Front
is the most organised gang in Bengal.

SHRI NIREN GHOSH: He knows himself
that he is now talking nonsense. Ho talks
many times sense-He now knows he is not
talking sense and he knows that. That is the
irony.

Now, let me come to anothei point. In tlie
Rajbagaa area there is a pocket Tailed
Sakarapara. Those who are engaged in the
trade of bangles or something like that are
there. It is the Bengali name. Sakarapara.

And
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[Shri Hirer) Ghosh] Sanku Biswas is their
leader, let me tell you. And they are
responsible for riots in this Rajbagan area,
and Sanku Biswas is a well-known Congress
figure then'.

THE  VICE-CHAIRMAN
AKBARALI KHAN): All right.

SHRI NIBEN GHOSH: I have not finished.
Do not get that impression. I am asking
questions. So, I would like to know whether
this is a fact or not. This Sakarapara area has
been a trouble spot for a pretty long time. If
there is any will on the part of the
administration to quell the riots, they can do
so within two hours—that is our experience—
il' they want to. When they do not want it,
they want 1t to spread; then. of course, nothing
happens. They know all of thorn. They are on
their list, those who are engaged in those
activities. They can prevent or arrest them in
within one hour.

(SHRI

one  swWeep,

Let me tell vou another incident, how it
happened.

THE VICE-CHAIRMAN
AKBAB ALI KHAN}: No. no.

(SHRI

SHRI NIREN GHOSH: Please

do not disturb me. It will help the Home
Ministrv. 1 am not in a carping mood. Itis a
serious tiling. | am saying things seriously. In
another instance, a gang ot 50 or 60, with the
knowledge of the police. assembled that night.
They drank wine and all of them gol drunk.
And with revolvers from five up to eight, they
went on shooting. The police knew it. When
approached, the police officials—they know
all of them—say. we are helpless. because in
the higher-up there is a pull. you cannot touch
the ni. So. these things occur. Tliat is another
example that I give you.
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Now, the military point ha.s been made.

It is strange why the nilitary

| was not put on patrol on the streets. I would
like to kow. and | would like a probe. My
suspicion is that if vou corrupt and poison the
atmosphere in West Bengal and if the.
communal virus reaches the people, then
perhaps —I do not know—yvour Atulva Balm
and others think that they can have things in
their own way because this

Lis

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHANY: There is no question.

SHRI NIREN GHOSH: . . . ouster
of the Ministry was not liked by Atulva
Babu. I would like to know whether he and
his gang'-—because I have given an instance
-had any bhand in it becavse Sanku Biswas 1s
a well-known Congress leader. Perhaps he
was a goonda also, and

THE VICE-CHAIRMAN (SHRI AKBAR
ALT KHANY: You kindly sit down.

SHRI NIREN GHOSH: This is a question.

I e not indulging in
th et eric.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Even in a definite question, one
or two supplementaries can be asked. But
you have put four questions. What more do
you want? Mr. Jagat Narain.

SHRI NIREN GHOSH: Do not do that,
please. [ am finishing. Please do not disturb.

Secondly. the moment there was an RSS
rally Jv Calcutta, we had a suspicion that
something was brewing up in Cakutta . . .
(LUrr-uptiims.) And | would urge upon the
Government. In view of all that has taken
place not only in Calcutta and in oilier
places. a non-official probe by a high-
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level body should be set up. to probe into all
these things. Who does not know that Guruji
Golwalkar is associated with Gandhiji's
murder and that the RS8 was banned? This
Government realised that. These are on
record. So, we must have something .

THE VICE-CHAIRMAN {SHRI AKBAR
ALT KHANY: Mr. Jagat Narain,

SHRI NIREN GHOSH: A non-official
committee. [ quite agree . . .

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): T have called .Mr. Jagat Narain,

Please sit down.
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SHRI M. P. BHARGAVA (Uttar Pradesh):
I am sure every Member of this august House
will agree with me in condemning the
communal incidents whether they have
happened in Calcutia or in Allahabad. Too
much bas been said about the incidents. I
would like to koow from the hon. Home
Minister whether it is a fact that there were no
areas of concentration of this trouble in
Calcutta or 10 Allababad, in either of these
cities, whether the incidents have been stray
incidents from place to place and whether it is
a faci that but for the police, action in time 1
might have taken an ugly turn.
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SHRI A. P. CHATTERIEL (West Bengal):
The hon, Minister of Home Affairs will
certainly agree that a kind ol war has lacen
going on throughout the length and breadth of
India against the minority communily. at
whose instance and by whom we do not know.
That is for the Ilome Minister to find out In
that view of the matter. the Calcutta incident is
merely one such incident. Yill the hon'ble
Home Minister of Home Aflairs- 1 am putting
this question very seriously  set up a high-
power probe body in order to find out who
really are the clements who are organising
these riots throughout India ? It is hoi a
question of one incident occurring in Caleutta
and another one occurring in Allahabad.  You
will find that there 1511 chain. of communal
incidents. And as soon as vou find a chain of
such incidents vou have 1o admit that there ia
an organised eflfort behind  these ' chain of
incidents.  Will the hon'ble Ilome Minister be
conscious of  his fact and find out who are
organising these
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conimual riots 7 I it: is said that it j is merely
Pakistani and Chinese agents who are doing it.
they are merely drea to ing who say so.
Pakistani and Chinese agents oannot succeed in
creating all India riots. If the Minister of Home
Allairs savs-that it is the Pakistani and Chinese
agents who are creating these all-India riots.
then I will ask what is the Home Ministry for. It
is a sell indictiment of the Ministry of Home
AlTairs itsell 1f the Home Ministry merely sings
1o the tune of those Members who begin to say
that this is the doing of the Pakistani and the
Chinese agents. This is merely a way of evading
the issue actually by saving these things. Those
who say thes. things they really want to shield
the real criminals and r.val organisers. That is
one thing. Mr. Vice-Chairman. Sir.

The second thing. Mr. Vice-Chairman.
which 1 am putting to the hon. Minister of
Iome Aflairs is this. It has come to our
knowledge that whenever riots take place in
Calcutta and whenever the police have to fire.
they fire towards the minority community. It is
our experience. By quoting instances I will not
burden my question. Will the hon. Minister
enquire why. when the Muslim community
members are surrounded by gangs ol goondas
from the majority community the police turmn
their guns towards the minority community and
create, more injuries by their firing at the
minority community than at the goondas of the
majority community ? This 18" what happened
in Caleutta. 1T the Minister of’ Home Alfairs
enquires. | think. Mr. Vice-Chairman. the hon,
Minister will be able to find out that the police
are conniving with tlie goondas of the majority
commumity who create these rlotll and kill
innocent Muslims.

There is a third thing. We know and
everybody knows that riots occurred. in  the
Narkeldenga area. It s
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alleged that some Muslim voungmen cast
aspersions upon some Iindu ladies who were
taking bath in a tank. That is the story. |
believe that this story is absolutely a false
story. But it is a {act that the roits took place
near a barrack where policemeu were putting
up. And there is information to hand that
these policemen who were in the police
barracks came out and took part in the rots.
They were actually the first rioters: they
created riots, Will the hon. Minister onguire
into this thing'

Lastly. Mr. Vice-Chairman. I myself went 1o
the Raja Bazar arca. where the riots  took
place. Every one was pointing out both the
Iindus and the Muslims. to the spot on the
street where stabbings were taking place in
front of the Y.M.C.A.  building on Keshab
Chandra Road.  The police was not posted
there.  For obvious reasons the police was 200
vards away from the place where these goondas
sallied from to kill Muslims. Even rickshaws
taking Muslims were stopped and the Muslims
in them were stabbed.  The buste” was being
pointed out by evervbody bul no police guard
was posted in front of the bustee. Will the
hon'ble Minister. in the fair name of India. in
the fair name of secularism. in the name of
humanity. in the name of the minority
communities who are as much citizens of this
country as any othor citizen of the majority
community. look into this question and will he
find out who are these police officers conniving
at these rots and who are rioting themselves?
These are my {our questions.
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horne hon. Members rose 1o
ask questions)

THE VICE-CIIAIRMAN (SHRI AKBAR Al
KIIAN): Now it is already one hour. I cannot
allow anvbody else. If' 1 allow somebody. there
will be hall a dozen people.

SARDAR RAGIHBIR SINGIT PANJHAZARI
(Punjab) : Sir. vou allow propaganda speeches
but you do not allow us to ask questions,

THE VICE-CHAIRMAN (SIIRI AKBAR ALI
KIIAN): I cannot tolerate this thing. I am not
here to support any party or person. What |
consider best. 1 will do it. You have no right to
sav that I allow propaganda speeches. 1 think it is
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whether he is satistied that the police wns not
guided by communal considerations and there was
failure ol the Administration.
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very wrong. (f0errwptions) Please sit down, 1 THE MINISTER O]:_ HOME A]:IfA]RS
will exercise my disoretion. Dr. Sapru. 1 will (SHRI Y. BB. CITAVAN): Sir. I am not going to
request you 1o co-operate with me. 1 won't allow @nswer  some of the arguments that  the
any more questions. Members have advanced because these are their
views. I thought I was supposed to give them

SHRIP. N. SAPRU : 1 respect your ruling but I some informat on. Sir, two or three basic
want to ask one question in one word, Both the questions were asked which arise out of the visit
States. West Bengal and U.P. arc under the of (he Prime Minister. It is not true that the
President's Rule. Therefore. the responsibility of Prime  Minister has made a  stalement
the Central Government is very great. itis direct. expressing her view about political motivations.
What I want to know is whether the intelligence What she informed the Congress Executive was

serviee in both the States fa led or that some leaders of political parties who met
her pointed out that there  was a  possibility

of political
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motivation behind those things. and she
explained this particular aspect there.

Sir, as far as the necessity of using the AT my
is concerned. this suggestion was made by the
United Front leaders whe met the Prime
Minister. (Interrwptions } Sir, they did make
that suggestion to the Pime Minister. Thoy
also mentioned some particular areas where
the movement of Ammv ete. would be useful,
The Prime Minister conveyed this suggestion
to the Governor but the Governor thought it be
ter to use more police force in that area.  In
the areas which were mentioned by the leaders
more Armed Police were used and with good
results. Now it 1s a question of  judgment
whether the Army 1s to be called or not.
{Interruption) you are certainly entitled to
have your own views. [ do not undertake to
convince anybody.  Of course, I am open to
conviction. So, Sir, it is a question of
judgement in regard to the use of the Army.
Normally our approach in this matier has been
that it is no use rushing the Army
everywhere. By doing so we shall erode the
contidence of the people in the police
authorities. Unless we feel that the
Administration Ls not enough, the police
strength is oot enough to de il with the
situation effectivelv, we don't send the Army
there. But we have always got the Army as a
standby. In this particular matter again Mr.
Bhargava said something. Really speaking, if
von see the whole thing, there were some
stray incidents but there were no massive
attacks. So, the action of the police was
enough. That was the judgment of the
Governor and I think. by and large, [ agree
with that  judgment (nterruptions) Well, 1
am sorry you have your own approaoch in this
matter.

SHRI BHUPESH GUPTA : It is not mine.
I say the majority of the people of Calcutta
wanted that, (fx-
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terruptionr®) This is not the right way of

doing things.

THE VICE-CHAIRMAN {SHRI
AKBAR ALI KHAN) Kindly sit clown.
{Tittt'miplioity) Whatever it is, [ ask | you to sit
down.

SHRI Y. B. CHAVAN : Merely by his
shouting I am not going to accept his version
of facts. [ have my own version of them. [
will say that in this matter the local officers
and the Governor used their judgment and
used | it correctly and I must say that they [
brought this whole thing un-"' er control
quickly. nterruptions) Sir, when coni-\
munal riots of this type start spreading,
certainly it takes time to control these things.

Ultimately he did control it, I have : no
doubt about it. I would make an appeal to Mr.
Gupta. Let us not try to take a party line in
this matter, at least on this. [ must say in this
particular aspect, I agree with Shri Rajnarain's
approach.

SHRI BHUPESH GUPTA : He savsitis

a party line.

SHRI Y. B. CHAVAN: I do not want to
enter into or start a controversy with him.

Interriptions)
THE VICE-CHAIMAN (SHRI AKBAR
ALITKHAN): Sit down please.
HON. MEMBERS

interrupt.

SHRI P. C. MITRA : Mr. Gupta . . .

SHRI BHUPESH GUPTA Wheu-over |
sav .mvthing, this geotleman gets up.
Shame . ..

Please do not

(Interruptions)

SHRI'Y. B. CHAVAN : It is very unfair
that vou are interrupting like this. I am
trving to answer some of the
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points. Leave it to the Chairman. Why do von
want ! o take the whole thing in your hands ?
Let us try to understand each other. This is
'the place tor that. May I appeal to hon
Members not to look at this from the party
point of view '? If vou start looking at it from
the party point of view only because vou did
not like the Governor for something else, it is
not right. Whey should that really come in
here.?

SHRI BHUPESH GUPTA : This is your
party politics. [ never said it. | say there are
good people .

SHRI Y.B. CHAVAN: I will certainly tell
you one thing again. You speak as it you are
trving to project vourself as the only person
to protect the minorities.

SHRI BHUPESH GUPTA: You are
doing it.

SHRI Y. B. CHAVAN : [ am not.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Th5t is not right. We have to
work. according to certain rules. You cannot
go on interrupting.

SHRI BHUPESH GUPTA : What is the
rule, by the way ¢

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : When I order vou, vou must
sit down, no other order. When I ask vou to
sit down, vou must sit down,

SHRI BHUPESH GUPTA: Why are
vou threatening 7 Do vou think we are
children 7 Do you think we are school boys 7
Kindly vou sit down. The moment vou sit, [
will get vp.

THE VICE CHAIRMAN (SHRI AKBAR
ALl KHAN) ; Sit down, ves. Home
Minister.

[RAJYA SABHA]
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SHRIBHUPESH GUPTA: Mr.

Vice-Chairman, § hue a submission to make.

SHRIY. B. CHAVAN : [ am not
vielding.

SHRI BHUPESH GUPTA : All
right, Jam siting. Why does he not vield ?
Ask him to vield.

Interriptions)

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : I cannot allow you,

SHRI BHUPESH GUPTA : I never
accused the Congress Party as a whole. I said
sOMme sections.

SHRI M.P. SHUEKLA :
exploiting. Mr. Gupta.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) i It 15 a national matter, it is a
humanitarian matter. You cannot disturb like
that and make the proceedings look
ridiculous. The Home Minister is in
possession of the House.

I accuse that vou are

SHRI M. M. DHARIA : Mr. Vice-
Chairman, atter you have requested Mr. Gupta
to sit down, whatever appears in the
proceedings should go because these
Communists want to exploit the situation with
the point of view of catching the votes of the
minorities.

SHRI BHUPESH GUPTA : The moment
you  criticise the communa-lists  the
Communists are exploiting. The moment vou
say something about the commuualists, vou
are a Pakistani agent. The moment you
criticise the Government, we are exploiting.
What are we to do ?

THE VICE-CHAIRMAN (SHR1 AKBAR
ALI KHANY: I would appeal to all of you to
sit down. Yes, Home Minister,
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SHRIY. B. CHAVAN : 1 do not
know whether these Members  want
mformation.
SHRI BHUPESH GUPTA: What the
Congress  Committee  President  wns

indulging in %

SHRI'Y. B. CHAVAN : As far as some of
the points raised bv Mr. Chatterjec arc
concerned. he suggested some prohe about
this matter. J said many times on the thx rof
this House that we have appointed a
Commission and that Commission certainty
is going 1o make a probe into 1t The
intention  was. when  some  incidents
unfortunately took place before we appointed
that Commission. indiflerent parts ol the
State. we felt that it would certainly give us
some idea. as 1o the causes which
ultimately lead to such disturbances. 1 have
uever said he said that we are trving to put
the entire blame on the Chinese. or Pakistan
¢ Sl YNNI O
" agre Wl @A fam, ArwEgEE A1 T

& =T Y |

it arf o Yo wegiw :  WIT AFET,

i1 tatr i8¢ 1 I So the point wag that lic
suggested that it is necessary that all of us
should search our own hearts in  this
matter,

SHRI BITUPESIT
it philosophy ?

SHRI Y. B. CHAVAN: I have merely
repeated what Shri Bajnarain has said.

GUPTA: Is

SHRI BHUPESH GUPTA : You

say wrong things.

1968 a nm'letof 5342

wrgent mitec imvorim
SHRI Y. B. CHAVAN : I am merely
repeating what Shri Bajnarain said. If' I say
something it is philosophy. If the same thing

comes from Shri Rajnaraiu. it is not
philosophy.
SHRI  BHUPESH  GUPTA :  Shr

Rajnarain supplemented. You search yvour
heart

{lat rnilitio)is)

SHR) V. B. CHAVAN : W'hat is more
important in this matter is that this communal
feeling is sometimes inherent in some
situations. Sometimes it is there because of
some other reasons. Sometimes these
political ideologies of Iindu for Hindustan
and Muslims for Muslims come in. There is
also another aspect to communalism, 117 you
merely say that tlie entire Muslim minority is
being harassed hen'. that is also a communal
approach. We will have to take a very
balanced view-in this matter. Therefore 1
would make an appeal to all of vow all
sections of this [ouse that when we speak or
cri-ticise even the Government in this
matter. we should see th: 11t is uot made use
of by tlic communal ¢lements. That is the
onlv thing I would say.

THE ~ VICE-CHAIRMAN (SHRI
AKBAR ALI KITAN) : It is to be viewed as
a humanitarian problem and as a national
question.

SHRIY. B. CIIAVAN: Yes. as a national

question,

SHRI BHUPESH GUPTA : What about

Golwalkar's visit ¢

SHRI Y. B. CHAVAN : There also you
said that you had certain suspicions. | cannot
give opinions on suspicions.

SHRI BHUPESH  GUPTA @ As
Home Minister you must be knowing wiien
thousands marched with lathis f
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SHRI Y. B. CHAVAN : I know and as the
Home Minister I know many things about
many people. I cannot present my judgment
on them here. Mr. Golwalkar did vist, that
area as he normally goes on visits to all other
areas. He visited Assam and this place, I
cannot because of that reach a conclusion. |
am holding a responsible position. Without
any specific evidence in my bands, 1 cannot
make allegations aganst any party or
individual in this matter. [ will have to be very
careful. Certainly I will have to look into it
since he has said it. Some Members have
mentioned and Shri Niren Ghosh mentioned
some incidents. I will bave to find out.

SHBI BHUPESH GUPTA : Mr. Tushar
Kant} Ghosh's relatives and the Anmrita
Bazar men were there.

SHR1 Y. B. CHAVAN : You can go
on making allegations. I cannot accept them
or say I am accepting them primer fir,'ie but
the specific information which Members have
mentioned I will certainly find out.

SHRI BHUPESH GUPTA : You find out
who were there when we went there on
Sunday.

SHRI Y. B. CHAVAN : [ will convey
these points and ask them to find out the
facts.

SHRI BHUPESH GUPTA : Every time a
Police Officer comes and asks : 'Hid vou see
Mr. Ashok Sen there I A significant question
was put by a number of police officials there.
Perhaps thev thought that Ashok Sen must be
there to control them . . .

hiknri=tions)

SHRI Y. B. CHAVAN : This is something
1 cannot understand. Ouly because vou say
whatever you like that I must accept that. I
have said that
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whatever factual position you mentioned, I
will certainly enguire and convey them to the
Governor and find out the facts, What more
pan I say ?

SHRI SRIMAN PRAFULLA GOSWAMI
{Assam) : Let him find out whelher there was
any relation of Mr. Bhupesh Gupta.

SHRIY. B. CHAVAN : I will find out that
also.

SHRI BHUPESH GUPTA : The Lefiists
brought out a procession of Hindus and
Muslims vesterday. The U.P. got out a
procession, one of the biggest processions
despite a rainy day. It was a bad day. Hindus
and Muslims have marched in that locality.

SHRI Y. B. CHAVAN : [ appreciate this
activity on the part of the party, and". Sir. I
never said tliat the Communist Party did it for
any political purpose. I never said that. If 1
have got evidence about it. | would have said
it: I would have asserted it. But I have no such
information.

Other Members said here that I said that in
the Meerut incidents the Hindus were the
major sufferers. [ never made that statement.
Where did he get the impression from [
Sometimes, when people make a statement
here, Sir, they should at least be fair to us, fair
to what we have said and what we have nol
said. On the contrary, I said that the majority
of sufferers were bhe minority community,

SHRI HAYATULLAH ANSARI :

Fes, that fact you mentioned. Per haps I made
that wrong statement. You said that the
majority was from Muslims, but I pointed out
this that there was only one, out of the 17
killed. who was a non-Muslim. If vou would
have mentioned this thing. I think the matter
would have been very clear
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SHRI Y. B. CHAVAN So this is
something what I did not say. He has made 1t
clear that I did not say that the majority
were Hindus.

Then about other-things. He did malke
mention about Maulana Madani's arrest. It is
a fact. I heard about this matter this moming,
and I was surprised Wld shocked about it,
about Maulana Madam's arrest. Normally [
never do this thing. Even if it 15 President's
rule, normally I should speak with the
Governor. But in this case, because the matter
was rather of urgent importance, I thought I
might pardonably deviate and so I talked to
the Commissioner of Allahabad, and I was
told that nobody knew that they were going
there. at least no information betore they
went in there, and because of these curfew
orders—and they were very strictly following
these curfew orders

untortunately. they were armrested, I mean,
because there was breach of the  curfew
orders.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): By mistake.

SHRI Y. B. CHAVAN : No, 1 cannot say

it was by mistake as they were found

SHRI BHUPESH GUPTA : Ona point of
order

SHRI M. P. SBHUKLA : Ho has not yet
finished.

SHRI BHUPESH GUPTA : 1 do not know
why vou bring in the Hindu-Muslim question.

SHRI M. P. SHUKLA : Every Member
must speak and then the Minister must be
allowed to have his
SAY.

THE VICE-CHAIRMAN (SHR] AKBAR
ALI KHAN ): All right; what IS your point of
order *
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SHRI BHUPESH GUPTA :  You
seem to be needlessly angry. The

' point of order is this. Our rules do not
permit you to make tliat observation
when Mr. Chavan was trving to make
a statement on this point in a. rest raised
manner, you provided the argument"by
mistake”. Is it proper for tlie { bair to
just butt in and say "by mistake"
and in this manner giving an aplogial
And Mr. Chavan, 1 must Congratulate
him. He said, I would not say 'by
mistake'. Mr. Vice-Chairman, we are
tired of that thing; we are tired of
Chair's intervention in this manner;
I must frankly tell you, "Von cannot
under the rule; 1t was highly improper,
it would be highly improper in a- coni
parative  situation. 1 caonot re-
tlect on you. It will be highly improper in a
comparable situation to butt tn in this
manner to provide an argument to the
Minister when he is speaking, specially
when he does not need any.
THE LEADER OF THE HOUSE
SHRIJAISUKHLAL HATHI): It was
nota question of providing an
argument.

SHRI BHUFESH GUFTA : What was
that ° Anyway Chair need not say this
thing. Let Mr. Chavan say.

SHRI Y. B. CHAVAN : Well. T am
saying 1t. that 1t 1s not by mistake’. I do not
make use of any suggestion sent by
anybody. When he was arrested there was
some sort of breach of curfew order. But if
they had intimation that Maulana Madam
was coming. possibly they would have
provided passes, etc. to hirn, and there
would not have been any occasion for
breach of the curfew order. But I was told
that the Commissioner was meeting
Mavlana .Madani and 1 hope he would
have been released by now.

SHRI BHUPESH GUPTA : Why was he
not let off immediately? The Calcutta curfew
was there, but police i see sometimes .



3347 Calling Attention

SHRI Y. B. CHAVAN : Whyl
don't von allow me to complete what I am
saving about this ? Every time j why do vou
want to stop me 7 Why don't vou be a little
sport about this Qaatter " When [ talked to the
Commissioner. he bad already heard about
this matter, and he was looking into this
whole thing.

SHRI BHUPESH GUPTA : He should
have been released immediately.

SHRI Y.BE.CHAVAN: He must have heen
by now. So. Sir, this is all what I wanted to
sav as far as facts are concerned. Then
Panjhazari asked some questions.  Well,
Sir, I have
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nothing to sayv—he wanted to koow whether
there was any political motivation ou the part
of the Communist Party to do this.

SHRI BHUPESH GUPTA : Ask Shao
Atulva Ghosh; he will answer.

SHRI Y. B. CHAVAN : I have w
information about this. This is all that I
have to say.

THE VICE-CHAIRMAN
AKI3AR ALI KHAN)Y : The House
stands adjourned till 11 AM. tomorrow,

(SHRI

The House then adjourned at
twenty- five minutes past seven of
the clock till eleven of the clock on
Wednesday. the 20th March, 1968.



